
 
MR.  DEPUTY CHAIRMAN:  Please take your seats.  
 
Ǜी ईरण्ण कडाडी: और सबसे िंचताजनक बात यह है िक …(Ëयवधान)… खुद कागेंर्स के एक  
विरÍठ मंतर्ी ने िवधान सभा मȂ Îवीकार िकया िक 48 नेताओं के हनी टैर्प करने की कोिशश हुई है।  
…(Ëयवधान)… कागेंर्स सरकार की िवफलता  और न्यायालय के आदेशȗ की अवहेलना को देखते 
हुए …(Ëयवधान)…  मȅ केन्दर्  सरकार के आगर्ह करता हंू िक…(Ëयवधान)…  
 
MR.  DEPUTY CHAIRMAN:  Please take your seats.  
 
Ǜी ईरण्ण कडाडी: कणार्टक मȂ राÍटर्ीय जाचं एजȂसी की िवशेष अदालतȗ  की Îथापना सुिनिÌचत 
की जाए।  राज्य मȂ बढ़ते अपराधȗ की जाचं एनआईए को सȚपी जाए और मामलȗ की गÇभीरता को 
देखते हुए कȂ दर् सरकार ǎारा राज्य सरकार को उिचत िनदȃश िदया जाए, धन्यवाद। …(Ëयवधान)… 
 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the matter raised by the hon. Member, Shri Iranna Kadadi (Karnataka): Shri Madan 
Rathore (Rajasthan), Shri Narayana Koragappa (Karnataka), Shri Jaggesh 
(Karnataka), Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri Niranjan Bishi 
(Odisha), Shri Deepak Prakash, (Jharkhand), Dr. Ajeet Madhavrao Gopchade  
(Maharashtra), Shri Shambhu Sharan Patel  (Bihar), Shri Ram Chander Jangra  
(Haryana) and Dr. Sasmit Patra  (Odisha).    …(Interruptions)… 

माननीय चेयरमनै ने रामजी लाल सुमन जी के नोिटस पर ऑलरेडी िनणर्य दे िदया है।  
Please go back to your seats. Shrimati Sudha Murty – Demand to address the plight 
of teachers employed in unaided/private institutions. …(Interruptions)… Ǜीमती सुधा 
मूतीर्। आपकी बात की ही िरकॉडर् पर जाएगी।  Ãलीज़ बोलȂ। Ãलीज़, सुधा जी बोल रही हȅ, उन्हȂ 
बोलने दीिजए।  

 
Demand to address the plight of teachers employed in unaided/private institutions 

 
SHRIMATI SUDHA MURTY (Nominated): Sir, someone said, “If you have to destroy 
a country, you needn’t throw bomb. If you destroy the education system and the 
teachers, the country will be destroyed.” …(Interruptions)…  In view of that, I want to 
talk about the plight of teachers who are not …(Interruptions)…  
 
Ǜी उपसभापित: ऑलरेडी चेयरमनै साहब ने Rule 267 मȂ आपकी बात को एडेर्स कर िदया। 
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SHRIMATI SUDHA MURTY: Look at the conditions. ...(Interruptions)... Teachers are 
the best to teach our children, but how many teachers are really good? When you 
have aided schools, aided colleges and private colleges, they hire teachers who are 
really suffering a lot. ...(Interruptions)... They get salary only for 10 months, not even 
for 12 months! They do not get maternity leave. The management makes them very 
busy in the admission process, at times marketing. ...(Interruptions)... Sometimes, 
if they get teaching hours, it will be more than the regular teachers. Regular teachers 
get extremely good salaries. Thanks to our Prime Minister's salary system for the 
primary school and high school; they get very good salaries. ...(Interruptions)... 
They are permanent. But these additional teachers, what do they get? They get a 
pittance, maybe one-tenth of that. But they get more teaching hours than the regular 
teachers and their salary is one-tenth. ...(Interruptions)... Even though they work for 
20-25 years, they will never get pension. They will have a lot of financial difficulties. 
When you expect teachers teach well and make education system better, how can it 
be possible? When you pay peanuts, you get monkeys. That is a well-known 
proverb. So I look at the teachers' plight in education system, where they do 
additional work. Teachers who are trained in education system are doing more 
commercial work. It is against their wish and they do not get paid...  
 
SHRI JAIRAM RAMESH: We are walking out. ...(Interruptions)...  
 

(At this stage hon. Members left the Chamber.) 
 

SHRIMATI SUDHA MURTY: I am not asking to make them permanent. It is not 
possible in today's system. But, at least, I request the management should give them 
good salary and the Government should make a policy for checking the management 
system and checking the teachers' salaries, whether they are getting it or not 
because there is absolutely no control today in private and aided schools or colleges. 
There is no checking and they are ill-treated. If you have bad teachers, please 
remember, what will you do to the entire generation! On behalf of all those non-
confirmed teachers, I am standing here and asking the Government to make a policy 
or devise a method to check their salaries and their work.  Thank you, Sir.  
 
MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with 
the matter raised by hon. Member, Shrimati Sudha Murty: Shri Haris Beeran 
(Kerala),  Shri R. Girirajan (Tamil Nadu), Shri Deepak Prakash (Jharkhand), 
Shrimati  Priyanka  Chaturvedi  (Maharashtra),  Shri Ajit Kumar Bhuyan (Assam), 
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Shri  Tiruchi  Siva (Tamil  Nadu),  Shrimati  Sumitra  Balmik (Madhya  Pradesh),   
Ms. Kavita Patidar (Madhya Pradesh), Dr. Sumer Singh Solanki (Madhya Pradesh), 
Dr. John Brittas (Kerala), Shri Niranjan Bishi (Odisha), Dr. Fauzia Khan 
(Maharashtra), Shri Dhananjay Bhimrao Mahadik (Maharashtra), Shri M. Mohamed 
Abdulla (Tamil Nadu), Shri Rambhai Harjibhai Mokariya (Gujarat), Shri Mithlesh 
Kumar (Uttar Pradesh), Shri Sadanand Mhalu Shet Tanavade (Goa), Dr. Ajeet 
Madhavrao Gopchade (Maharashtra), Shrimati Maya Naroliya (Madhya Pradesh), 
Dr. Kalpana Saini (Uttarakhand), Dr. Sasmit Patra (Odisha), Shri Sandosh Kumar P 
(Kerala) and Shri A. A. Rahim (Kerala). 

Now, Shri Sukhendu Sekhar Ray - Need for fencing of India-Bangladesh 
border.  He is not present. Now, Shri Ram Chander Jangra – ‘Demand for conferring 
Bharat Ratna to Swami Kalyan Dev.   
 

Demand for conferring the Bharat Ratna to Swami Kalyan Dev 
 

Ǜी रामचंदर् जांगड़ा (हिरयाणा): उपसभापित जी, आपका बहुत-बहुत धन्यवाद। महोदय, आज मȅ 
आपके माध्यम से एक बहुत महत्वपूणर् िवषय सदन के सामने रख रहा हंू। पूरा भारत ĤǨलीन 
Îवामी कÊयाण देव जी से पिरिचत है। वे एक ऐसी महान िवभिूत थे, िजन्हȗने िशक्षा व भारतीय 
सÎंकृित के िवकास हेतु अपने जीवन के सौ साल लगाकर अǌुत व अिवÎमरणीय कायर् िकया था।  

मान्यवर, इस महान सतं का जन्म उǄर Ģदेश के एक छोटे से गावँ मȂ 26 जून, 1876 को 
एक िवÌवकमार् पिरवार मȂ हुआ था। उन्हȗने 128 साल की आयु मȂ 14 जुलाई, 2004 को भागवत की 
जन्म Îथली शुकर्ताल मȂ अपने पचंभौितक शरीर का त्याग िकया था। उनमȂ बचपन से ही वैराग्य के 
भाव थे, इसिलए उन्हȗने 14 साल की उĦ मȂ ही घर त्याग िदया था और 17 साल की उĦ मȂ, 1893 
मȂ उनकी मुलाकात राजÎथान के खेतड़ी के महाराज के यहा ँÎवामी िववकेानंद जी से हुई थी। 
Îवामी िववकेानंद जी ने उनसे कहा िक, ‘युवक, भगवान िकसी मठ, मंिदर मȂ नहीं, गरीब की 
झȗपड़ी मȂ बसता है। गरीबȗ की सेवा को अपना लÑय बनाओ, तुÇहȂ भगवान की ĢािÃत हो जाएगी।’ 
मान्यवर, उन्हȗने Îवामी िववेकानंद जी के उपयुर्ƪ शÅदȗ को गुरु मंतर् मानकर 1900 मȂ Îवामी 
सपूंणार्नंद जी से सनं्यास की दीक्षा ली और गरीबȗ को िशिक्षत करने के िलए अपने जीवन के सौ 
वषर् लगाए। उन्हȗने अपने अथक Ģयासȗ से पिÌचमी उǄर Ģदेश, हिरयाणा, पजंाब, राजÎथान मȂ 
कन्या महािवǏालय, आयुवȃिदक कॉलेज, पोिलटेिक्नक कॉलेज, गुरुकुल, िडगर्ी कॉलेज और इंटर 
कॉलेज के रूप मȂ 300 िशक्षण सÎंथाओं का िनमार्ण तथा दज़र्नȗ तीथर् Îथानȗ का जीणȘǉार भी 
करवाया।  

महोदय, भागवत की जन्म Îथली शुकर्ताल को मुख्य रूप से उÊलेिखत िकया जा सकता 
है। उनकी राÍटर् के Ģित उत्कृÍट सेवाओं को देखते हुए भारत सरकार ने उन्हȂ 1982 मȂ पǍ Ǜी तथा 
वषर् 2000 मȂ पǍ िवभषूण से अलकृंत िकया था। 
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